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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 5.08.2016

NAME OF THE COMPANY: Avenue Homes Pyt Lud.
Vis.
M/s. Brys Hotels Pyvt. Lid. & ors.
SECTION OF THE COMPANIES ACT: 397/398 of the Companies Act 1956 and 241/242 of the
Companies Aet 2013

S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE
\ Awmo Srwtny  Advpre e Pdih s
2. Gquu Mitee Adwoent: 'Ed' H ian, G\v\’-ﬁ/ ‘
Order

Ld. Counsel for the Petitioner has filed proof of service by attaching Newspaper
cutting of Deccan Herald dated 06.06.2016 published in English and Newspaper Dainik
Jagran published in Hindi. It has been stated that the head office of the company is in
Delhi.

2. Ld. Counsel undertakes to publish the notice in the English Daily i.e. 'Times of
India.’

Let the affidavit of service be filed.

List for further consideration on 09.09.2016. a ﬂﬁ/""”’ﬂ
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